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12.08 hrs.
TIMINGS OF THE HOUSE

Mr. Speaker: The hon. Minister of
Detence would be making a statement
on the Indo-Pak. border situation at
400 p.m. today.

The Minister of Communications and
Parliamentary Affalrs (Shri Satya
Narayan Sinha): Mr. Speaker, Sir, it
has been suggested to me by many
hon. Members that it would suit their
convenience and also the convenience
of others if we curtail the sitting hours
of our House bv adjourning the Iloust
every day at 400 pm. I do not think
it is necessary for me to explain any
further the desirability of such a step.
I have just put their suggestion before
you, Sir, to obtain the conscnsus of ilin
House and take a decision (Interrup-
tions).

Shri Nath Pai (Rajapur): Mr. Spra-
ker. Sir. | submit that we should have
a six-hours sitting. We should be
functioning normally and show that
Pakistan's threat has not disturbed tho
working of our Parlisament. We
shonld  have our regular six-hour
working. Therefore, I propose that
the House should begin at 10.00 AM.
and continue working till 4.00 p.m.

Shri D. C. Sharma (Gurdaspur): Sir,
I support Shri Nath Pai, that the
normal working of our House should
in no case be suspended. If wvou like
¥nu can have il from §.00 to 3.00 even,
I think we should meet from 10.00 to
4.00 and do our normal work.

Shri Satya Narayam Sinha: If that
is the consensus of opinion of the
House, Sir, I have no obie-tion in
having the sitting from 10.00 to 4.00.

Shrl 8. M. Banerjee (Kanpur): Sir,
I do not know who has suggested this
change in our working hours. We are
Members of the House responsible to
the peaple of this country. We should
not create any impression of scare.
Let us work normally. If necessary
we will work for more hours. We
have to protect the interests of the
people and defend our country. We
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shoulg not be afraid of the air raids,
Therefore, let us work in the normal
way.
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Bhri H. N. Mukerjee (Calcutta Cen-
tral): Sir, I was a little surprised when
the Minister of Parli tary Affairs
made an announcement and asked the
House 1o give its view in the matter.
We here are functioning as Members
of Parliament representing different
groups and parties. I consulted my
hon, friend on the left, the leader of
the Praja Socialist Party, and he did
not know anything about it. It is un-
desirable, Sir, to come to the House
and to take it by surprise with a sug-
gestion which Is supposed to be un-
animously adopted. This is an ex-
tremely reprchensible practice. Sir,
what I feel is that it you think it neces-
sary we can meet, some of us, with
you in the Chamber and discuss this
matter. 1 quite understand the diffi-
culty of members of the Lok Sabha
and the Rajya Sabha Secretariat who
have to prepare the documents for the
next day. That is, perhaps the pri-
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mary consideration, it is not a question
of fear of Pakistan or that kind of
thing at all—at least 1 wish to think
in that way. That is why I want, be-
fore we take a decision, that we dis-
cuss this matter. But after, of course,
the time of the House having been al-
ready wasted unnecessarily, if the
House is agreeable to a six-hour sitting
every day from 10.00 to 4.00, I have
no objection. But I have very serious
objection to the manner in which the
Minister of Parliamentary Affairs has
brought it up.

Shrl Ranga (Chittoor): I do not
knw, Sir, whether he has consulted
anybody else. 1 was not consulted. I
do not know how he has made this
proposal.

Mr. Speaker: We are all agreed that
we will continue to sit for six hours,
The only question, as Shri Mukerjce
has put it, is that the Secretariat peo-
ple have to do a lot of work after we
rise and there is little time left
Therefore, it was suggested that in-
stead of sitting up to 5.00 we may sit
up to 4.00. If it is agreeable, we may
sit from 10.00 to 4.00.

Several hon. Members: Yes, 10.00 to
4.00.

Mr. Speaker: All right,
will sit from 10.00 to 4.00.

Then we

1214 hrs
PAPERS LAID ON THE TABLE

STATEMENT re: SECOND AFRO-ASIAN
CoNFERENCE

The Deputy Minister in the Minls-
try of External Affairs (Shri Dinesh
Singh): Sir, T beg to lay on the Table
a statement regarding Second Afro-
Asian Conference. [Placed in Lib-
rary. Sec No. LT-4780/65].



